[TO BE PUBLISHED IN THE GAZETTE OF INDIA, PART II, SECTION 3.
SUB-SECTION (ii)]

Government of India
Ministry of Finance
(Department of Financial Services)

New Delhi, 9" December 2020

NOTIFICATION

S.0._  .—In exercise of the powers conferred by section 4 of the Insurance
Regulatory and Development Authority Act. 1999 (41 of 1999), the Central Government
hereby appoints Shri Pramod Kumar Arora. Secretary (International Operations), Life
Insurance Corporation of India, Corporate office, Mumbai as Whole-Time Member
(Actuary) in the Insurance Regulatory and Development Authority of India, on a
consolidated pay package of four lakh rupees per month (without facility of house and
car). initially for a period of three years, with effect from the date of assumption of charge
of the post, or till attaining the age of sixty-two years, or until further orders, whichever is
the earliest.

(F.No. R-16011/02/2019-Ins.I)

(K. B. Nayyar)
Under Secretary to Government of India

The Manager
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